D

Before the court of Sub Judge at Munger

Court Fee Structure

SL.No, Name of decument

01 Petition

02 Power

03 Affidavit

04 Court Fee

05 Permanent Injunction

06 Suit for recovery of
possession

07 Suit for declaration

08 Suit for partition

Submitted

Sub Judge I, Munger

f”a\w\ LS

Court Fee Applicable

Rs. 5.00

Rs. 5.00

Rs. 100.00

As per valuation of suit

list attached.

Advolerum court fee
list attached.

Advolerum Court fee
list attached

Fixed court fee
of Rs.250.00

Fixed court fee
of Rs.250.00



Court Fous Act, 1R {Sch. i
S 3
—TE Rs.
180.00 38.00
200.00 40,00
210.00 4200 :
220,00 44.00 '
1230.00 46.00 - L
240.00 48.00
; 250.60 £0.00
280,00 $2.00.
i , 270.00 54.00
it 2000 C 28000 . sw
| 260.00 280.00 $8.00
i 20000 300.00 80.00
s 300,00 aoono | 62.00
P 310.00 320.00 04.00
‘ 320.00 330.00 o500
i 330.00 340.00 #8.00
‘ f! 240,00 350.00 70.00
§ 350.00 360.00 72.00
36000 370.00 74.00 )
370.00 _ 380.00 76.00
i 390,00 380.00 78.00 ~
};_"i 390.00 400.00 80,00 .
i 40000 410.00 82.00
. 41000 420.00 84.00
420.00 430.00 88.00
*30.00 440.00 88.00 -
; 440.00 450.00 90.00
i AS0.00 480.00 %2.00
480.00 470.00 94.00
470.00 480.00 98.00
480.00 : 490.00 96.00
490.00 £00.00 10000
500.00 510.00 102.00
$10:00 520,00 104,00
520.00 530.00 108.00
530.00 540,00 106.00
G400 550.00 110.00
550,00 $80.00 112.00
$80.00 §70.00 114.00



Sch. I}

{167

Proper Fem .

tion or rmneder of the

securty, or tor both
purpases, the vaiue of
the secuty s Iy

of the codtiicata is ap-
phed for, 80 flr a8 such
veiue can ba ascer-
tained

y fgviable on institudion of suits.

But doos not excoed P feo.
: i
Hs. —Hs.

10.00 200
20.00 400
2500 5:00
.00 8.00
38.00 7.00
40.00 8.00
45.00 .00
£0.00 10.00
55,00 11.00
.00 12.00
65.00 1300
78.00 1400
5.00 18.00
.00 800
B85.00 1700
90.00 18.00
.00 19.00
~100.00 2000
110.00 22.00
120,00 2490
130.00 200
140.00 2800
150.00 30.00
190.00 320
170.00 3400
180.00 36.00



14200
14400
148.00
148.00
150,00
182,00
154.00

174.00
17600

18200
184.00
185.00
188.00
196:00
1R 00



Courl Foes A, IR0

Bis does not exceed, Proper foe.
-2 3
Hs. HS,

970.00 194.00
$80.00 10600
990,00 198.00
1000.00 20000
1100.00 216.00
1200.00 232.00
$300.80 248.00
1400 0 2604.00
1500.00 280.00
160000 206 00
110000 31200
1800.00 32800
1900.00 34400
2000.00 380.00
2100.00 378.00
2200.00 38206
2300 00 408.00
2400.00 42400
2500.00 44000
2600.00 5600
270000 472.00
2800 00 4688.00
290000 504 00
3000.00 52000
3100.00 £36.00
3200.00 562.00
. 3300.00 568.00
3400:00 88400
00,00 800.00
3600.00 816.00
a700.00 63200
36800.00 £48.00
3900.00 564 .00
400600 &80.00
41(0.00. 80600
420000 71200
430000 72800
440000 F44 .60
4500.00 780.00



it

Proper fee.
3
Fs.

77600

w200
808.00
, 824.00
4900.00 840.00
2008, ehm
5o 0t
B500.00 - 575000 938,00
5750.00 £000.00 968,00
6000.00 250,00 1000.80
8250.00 £500.00 103200
6500.00. 8750.00 1064.00
6750.00 7000:00 109600
TO00.00 7950.00 112800
7250.00 7500.00 1180.00
7800,00 7750.00 1162 00
75000 8000.00 1224.00
800000 8250.00 1256.00
8250.00 8500.00 128800
8800.00 8750.00 132000
8750.00 9000.00 135200
BO00.00 826000 1384.00
§250.00 9500.00 1416.00
9500.00 8750.00 1448.00
10.000.00 10.500,00 1828.00
10,500.00 11,000.00 157600
11,000.00° $1.500.00 1624400
11,500.00 12,000.00 187200
| 12.000.00 12/560.00 1720.00
‘ 12,500.00 13.000.00 1744880
| 13,000.00 13,500.00 181500
13,600,600 14.000.00 108400
1400000 14,.500.00 191200
14,8500.00 15.000.00 1980.00
15,000.00 13,500.00 2006:00
15,500.00 18,000.00 205000
16.000.00 16,500.00 2104.00
18.500.00 17,000.00 215200

B . SO






i Feos Aut, 19790 (173
But does not excesd. Proper fee
7 3
Fe LTy
1,15,000.00 1.20,000.00 4840.00
1,20,000,00 1,25.006.00 4920.00
1,26,000.00 e 1,360,000 00 5000,00
1,30.000.00 1.35.000 00 5080.00
1,35,000.00 1,480,000 00 $160.00
1,40,000.00 1,45,000.00 £240.00
1,45,000.00 1,50.000.00 5320.00
1,50,000.00 1.56,000.00 5400.00
1,55,000.00 1.80,000.00 S480.00
1,60,000.00 1,85,000.00 5560.00
1.86,000.00 1,70,000.00 8640:00
1.70.000.00 1,75.000.00 572000
1,78,000.00 1,80,000.00 5800.00
1,80,.000.00 1,86,000.00 5880.00
1,66,000.00 1,90,000.00 5960.00
1.90,000.00 1.96,000.00 8040.00
~ 1,95,000.00 2,00,000.00 6120.00
2,00,000.00 2,05.000.00 £200.00
And the for Incrorses X5 the rats of Ra. 30 (Eighty only § 10¢ svery 5000 (Five
‘tholsand) rupees or parl Mirecd. subject to & maximum of 50,000 rupees for
§ exwriples, —
g of subject metter wxcoocls. Bus o ot axcesd Proper fee.
: i 20.00,000.00 ~ 208.808:00 35.002.00
13 21,00,000.00 21,06,000.00 38,802.00
: 22,00,000.00 22,05,000.00 38,202.00
i 23,00,000.00 23.86.000.00 20,802.00
; 24,00,000.00 24,06,000.00 41,402.00
25,00,000.00 26,05,000.00 43,002.00°
i 26,00.000.00 26,06.000:00 44.002.00
1 27.00.000:00 27,08,000.00 48,202.00
240,000.00 28,06,000.00 47,802,00
) 20.00,000.00 29,08,000.00 46,402.00
§ £9.38.000.00 29,40.000.00 40.962.00
- And for il amounts and value: sxcesding Re. 29.40.000 the court fee is Rs.
| 500005
:



